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I, the Chairman of the C'.ommittee on Printe Memben' Bills and 11.aolutions, having 
been authorised by the Committee, pretent on their behalf this their Ninety-int Jt.cport. 

2. The Committee met on the ht August, 1966 to c:omider allotment of time to the 
R..esolutions set down in the Lnt of Business for Friday, the 5th August, 1966. 

S. The Members whole Jlesolutiom had beetl included in the Litt of Business for 
the 5th August, 1966 had 6een invited to present their views on the llaolutions before 
the Committee. Shri Hem llaj attended the aiuing. 

4. The Committee recommend the allocation of time as followa :-
(1) Resolution regarding Jlecolgnition and support to bandloom 

fabria by Fomgn Governments etc. 
(2) Resolution regarding Liquidation of iWtency. 
(5) R.aolution regarding Nationalitation of ~impott trade. 
(4) R.«*>lution regarding Merger of Goa with Maharashtra. 
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